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Subject :Arrears of Pa}

The application may be 
registered as O. A. and listed fin* 
Admission before the bench \  
on. at Bilaspur.

/

Qqwy Registrar

Ik  a
r

Order of the Tribunal

?8 »6.2006 ^  \  
Hone for the applicant even 

the revised call* 

List the matter for admission 

in thenext circuit court sitting to be 

held at Bilaspur*

QvPU-______

mr) (Dr. G.C. Srivastava)
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None f o r  t h e  a p p l i c a n t  e v e n  on  t h e  

r e v i s e d  c a l l .

Even  # n  t h e  l a s t  d a t e ' a l s o  n o n e  

p p e a r e d  f o r  t h e  a p p l i c a n t .  I t  seem s 

t h a t  t h e  a p p l i c a n t  i s  n o t  i n t e r e s t e d  i n  
p r o s e c u t i n g  t h e  c a s e .  A c c o r d in g ly #  th e  

O r i g i n a l  A p p l i c a t i o n  i s  d i s m i s s e d  f o r
n o n - p r o s e c u t i o n ,  

-------- -
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